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Teleca.t of Malayaillm Programme. on 
Trlvandrum Ooordarahan 

B45. SHRI A.C. JOS : Will the Mlnlst.r of 
INFORMATION AND BROADCASTING b. pleased to 
state: 

(a) whether the Malayalam programme, t.l.cast.d 
from Doordarshan Trlvandrum on 00-4 are not avan.bl. 
at Koehl, the Industrial capital of Ker.la; 

(b) If so, the reasons therefor; and 
(c) the st.ps taken/proposed to b. tak.n by the 

Union Government In this regard? 
THE MINISTER OF STATE IN THE MINISTRY OF 

INFORMATION AND BROADCASTING (SHRI MUKHTAR 
NAQVI) : (a) No Sir, these are av.ilable. However, since 
the telecast Is via satellite, there Is need for an 
appropriate dish antenna system to receive them. 

(b) and (c) Does not arise. 

Lok Adal.t. In Orl •• a 

B46. SHRI RANJIB BISWAL : Will the Minister 01 
LAW, JUSTICE & COMPANY AFFAIRS be pleased to 
state: 

(a) the details of the Lok Adalats organised In 
Orissa during the last three y.ars; 

(b) the number 01 cases settled In these adalats; 

(c) whether the Lok Adalats are g.ttlng popular 
day by day In every State; 

(d) II so, whether the Governm.nt propose to 
organise some more adalats In every State; and 

(e) If so, the steps taken In this dlr.ctlon? 

THE MINISTER OF LAW, JUSTICE AND COMPANY 
AFFAIRS AND MINISTER OF SURFACE TRANSPORT 
(DR. M. THAMBI DURAl) ; (a) On the basis of the 
information provided by the Orissa State L.gal S.rvic.s 
Authority, 201 Lok Adalats wer. held in 1995, 266 Lok 
Adal.ts in 1996 and 236 Lok Adalats in 1997 
respectively In the State of Orissa. 

(b) 4,72,316 cases wer. settled in these Lok 
Adalats. 

(c) Yes, Sir. 
(d) and (.) The Law Mlnlst.r's Conf.r.nc. h.ld at 

New D.lhi on 30th Jun. and l.t July, 1997 had decided 
to organls. int.nsive Lok Adalals Irom 15.B.1997 to 
15.B .199B. Th. National Legal Services Authority 
(NALSA) at its Ilrst me.tlng held on 13.9.1997 has 
decided to h.v. contlnuou •• nd p.rman.nt Lok Adalats. 
Dr. Justice A.S. Anand, Judg., Supreme Court 01 India 
and Executlv. Chalrm.n, NALSA, h •• r.quested the 
Hon'ble Executlv. Chairman of the State Legal S.rvice. 
Authorltie. suggesting establishment 01 permanent Lok 
Adalats inst.ad of .llowlng the Lok Adalats to remain 
Int.rmltt.nt and occ.slonal In charact.r d.allng mainly 

with motor .ccid.nt claim cases with a vl.w to 
in.tltutlonallsing the concept 01 Lok Ad.lats as .lao to 
bring more cat.gori.s 01 cas •• for r •• olution through 
Lok Adalats. NALSA is providing fund. to almo.t all the 
State Legal Servic.s Authorlti.s for organising more 
and more Lok Adalats and L.gal Aid in th.lr State. 
Hon'ble Executive Chairman, NALSA, is r.peatedly 
pressing the Chief Justlc.s 01 the Stat. High Court. to 
settie maximum number of cases through Lok Adalats. 
Lok Adalats are now another statutory form for 
settlement 01 c.... and the decree. p .... d in lok 
Adalats have the lorce of law and f1n.llty. Th.r.fore, 
the Hon'ble Executlv. Chairm.n, Dr. Ju.tIc. A.S. Anand 
has been propagating resolution 01 disput.s through 
Lok Adalats. 

[Trans/ation] 

Air Station In Dey .. Olett, M,P,-

B47. SHRI SUSHll CHANDRA VARMA; Will the 
Minister 01 iNFORMATION AND BROADCASTING be 
pleased to state ; 

(a) whether not even a single All India Radio relay 
station has been set up in Southern part of Devas 
district in Madhya Pradesh compriSing Kannad and 
Khategaon Tehsils; 

(b) II so, the reasons therefor; 

(c) whether the Union Government propos. to •• t 
up radio stations in the said area in view of th.ir b.ing 
neglected so lar; 

(d) whether the Government propos. to conduct 
any surv.y lor the purpos.; and 

(e) If so the time by which a radio station Is IIk.1y 
to be set up th.re? 

THE MINISTER OF INFORMATION AND 
BROADCASTING AND MINISTER OF 
COMMUNICATIONS (SHRIMATI SUSHMA SWARAJ) : 
(a) Yes, Sir. 

(b) Devas district Including Its south.rn p.rts Is 
lully covered by 100 KW MW transmltt.r .t Indor •. P.rts 
01 the district are also cover.d by 200 KW MW tran.mltt.r 
at Jabalpur. 

(c) No, Sir. 

(d) and (e) Do not arise. 

[English] 

Conyerelon of LPT Into HPT at Porbandar, 
Gul.rat 

B4B. SHRI GORDHANBHAI JADAVBHAI JAVIYA : 
Will the Mlnlst.r of I~ORMATION AND 
BROADCASTING be pl •••• d to .t.te : 

(I) Whether the Union Government h.ve received 
propos. I from Government of GUJ.r.t to convert the 


